| TEM NO. 3 COURT NO. 9 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No. 16-21
I'n
ClVIL APPEAL NQ(s). 11112-11117 OF 2013
M S BAJAJ HI NDUSTHAN LTD Appel I ant (s)
VERSUS

UOIl & ORS Respondent ( s)
(Wth appln(s) for stay and office report)
Dat e: 07/05/2014 These Appeals were called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR, JUSTI CE SH VA KI RTlI S| NGH

For Appellant(s) M. Sanjiv Kumar Singh, Adv.
Ms. Ruby Si ngh Ahuja, Adv.
M. | shaan Gaur, Adv.
M. Rohit Sharma, Adv.
Ms. Mani k Kar anj awal a, Adv.
for M S. Karanjawal a & Co.
For Respondent (s) M. Mukul Gupta, ASG
M. Kurmmar Ajit Singh, Adv.
M. Aseem Swar oop, Adv.
Ms. Suver na Kashyap, Adv.
for M. B. Krishna Prasad, Adv.(N. P.)

UPON hearing counsel the Court made the follow ng
ORDER
In view of the letter circulated by | earned counsel for the
appel | ant seeking adj ournment for filing rejoinder affidavit,
list on 25.07.2014.

Rej oi nder Affidavit be filed within four weeks.

(Jayant Kumar Arora) (Sneh Bal a Mehra)
Sr. P. A Assi stant Regi strar



